
 415.0  Matters  Under  Rule  377

 [Shrimati  Geeta  Mukherji]
 Since  in  all  blocks  of  the  country  there

 are  no  branches  of  the  banks  and_=  since
 for  bank  loans  the  peasants  have  to  go
 through  a  number  of  formalities,  the  num-
 ber  of  peasants  who  can  se  benefitted
 from  the  scheme,  will  be  limited.

 Therefore,  in  the  interest  of  quick
 spread  of  irrigation  facilities  through  the
 individual  efforts  of  the  small  and  margi-
 nal  farmers,  ।  request  the  hon.  Minister
 for  Irrigation  to  liberalise  the  subsidy
 scheme  so  that  the  smal!  and  marginal
 farmers  who  secure  loans  from  private
 sources  and  sink  shallow  tube-wells  instal
 pumps,  erect  dug-wells,  etc.  for  irrigation
 purposes  are  also  entitled  to  the  above
 mentioned  subsidy.

 (viii)  Need  to  ensure  regular  supply  of  coal
 and  electricity  to  {Fertiliser  Plant  at
 Talcher  in  Orissa,

 SHRI  CHINTAMANI  JENA  (Bala-
 sore):  Production  of  an  India  Govern-
 ment  Public  Undertaking’s  Fertilizer
 Plant  at  Talcher  in  Orissa  has  been  severe-
 ly  affected.  The  Plant  needs  2500  tonnes
 of  coal  per  day  to  run  but  the  Coal  India
 Limited  is  not  supplying  even  the  mini-
 mum  requirements  of  2,500  tonnes  per
 day.  Inthe  month  of  October  1983,
 though  the  Plant  had  used  78,000  tonnes
 of  coal  against  only,  58,000  tonnes  of
 coal  was  supplied  by  Coa!  India  Limited
 and  the  rest  (20,000  tonnes)  was  used
 from  the  previous  stock.  In  spite  of
 repeated  requests  from  the  authorities  of
 Fertilizer  Plant  at  Talcher,  Coal  India
 Ltd.  is  paying  no  head  to  their  requests
 which  has  made  the  situation  worse.  This
 Fertilizer  Plant  has  sustained  a  huge  loss
 of  Rs.  80  crores  by  October  this  year  and
 it  will  increase  much  more  if  the  Coal
 India  will  not  supply  Coal  to  this  Plant
 in  coming  months.  Apart  from  the  loss
 in  production,  sophisticated  valuable

 mechinertes  are  becoming  useless  due  (ए
 continuous  non-functioning  because  of
 non-supply  of  coal,  frequest  loadsheading
 and  inadequate  supply  of  electricity  to  this
 plant,  which  will  increase  the  total  loss
 to  about  hundred  crores.
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 In  view  of  this,  ।  would  request  th
 Government  to  take  necessary  action
 immediately  so  that  the  situation  may
 not  worsen  further.  Regular  supply  of
 coal  and  electricity  may  be  restoréd  to  thisਂ
 plant  so  that  this  public  undertaking  may
 not  sustain  more  Josses.

 (ix)  Need  for  providing  more  médical
 facilities  in  hilly  areas  of  Uttar
 Pradesh  in  view  of  increase  in  18
 and  Leprosy  cases,

 श्री  हरीश  रावत  (अलमोड़ा  )  :  उपाध्यक्ष

 महोदय,  उत्तर  प्रदेश  के  पर्वतीय  क्षेत्रों  में

 टी०  बी०  व  कृष्ठरोग  जैसे  रोगों  से  पीड़ित
 लोंगों  की  संख्या  बढ़ती  जा  रही  है  ।  इसके

 साथ-साथ  हाल  में  इन  क्षेत्रों  में  वाइरस
 डिजीज  के  प्रकोप  से  भी  बहुत  से  लोगों  की

 मृत्यु  हो  गई  है  ।  इस  स्थिति  को  नियंत्रित

 करने  के  लिए  इन  क्षेत्रों  में  स्वास्थ्य  सेवा
 का  ध्यापक  प्रसार  श्रावक  है  ।  केन्द्रीय

 स्वास्थ्य  मंत्रालय  कों  चाहिए  कि  वह  योजना  |

 ग्रा योग का का  सलाह  देवे  कि  इन  क्षेत्रों  में'_

 प्राथमिक  स्वास्थ्य  कन्द  व.  डिस्पेंसरी

 खोलने  के  वर्तमान  मानकों  को  शिथिल  करें  _
 तथा  राज्य  सरकार  को  सलाह  देवे  कि.  यहां
 के  चिकित्सालयों  में  प्राथमिकता  के.  आधार

 पर  चिकित्सकों  की  नियुक्ति  करे  व  चिकि-

 त्सालयों  को  साज-सज्जा  युवती  बनायें  ।

 वर्तमान में  पर्वतीय  क्षेत्रों  के  लगभग  8८

 प्रतिश्त  चिकित्सालयों  में  चिकित्सा  सामग्री

 की  कमी  है  ही  बल्कि  चिकित्सा  कम्पाउंडर

 भी  नहीं  है  ।

 केन्द्रीय  सरकार  ने  इस  दशक  में  सबको

 स्वास्थ्य सेवा  उपलब्ध  करवाने  का  सकल

 किया  है  ।  इन  क्षेत्रों  में  उपरोक्त  कमी  दूर

 किए  बिना  इस  संकल्प  को  पुरा  नहीं  किया.

 जा  सकता  है  ।


